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Loan for Agricultural Purposes 

134. Shri !tappen: Will the Minister 
of CommODity Development and Co-
operation be pleased to ~  

(a). whether it is a fact that the 
Reserve Bank is fixing annually the 
cred:t limit for concessional finance 
for agricultural purposes to the Cen-
tral Co-operative Banks; and 

(b) if so, the basis for fIxJ.n, tile 
credit limits? 

The Deputy Minister in the Minis-
try of CommODity DevelopmeJlt and 
Co-Operation (Shri Shyam Dhar Misra) 
(a) and (b). The information is given 

in the statement laid on the Table 
of the House. [P/.aced in Library. 
See No. LT-1839/63]. 

Second Pay Commission 

135. Shri Balkrishna Wasnik: Wlll 
the Minister of Posts and Telegraphs 
be pleased to state: 

(a) whether representalions have 
been made that the recommendation 
Of the Second Pay Commission :n res-
pect of promotion from Class III 
Oadres to the Gazetted cadres and 
the conveyance allowance in big cHies 
be implemented without delay; and 

(b) if so, the reaction of the Gov-
ernment lhereto? 

The Deputy Minister in the Depart-
ment of Posts and Telegraph..'1 (Shrl 
Bhagavatl): (a), and (b). Some offi-
cials of the P. & T. Department liS 
well as one Service Association have 
represented that gazetted posts in 
Circle and Administrative Offices may 
be reserved for o -g ~  clerical 
staft'. These representations and the 
question of grant of conveyance al-
lowance in big cities are under consi-
deration. 

bUhal AerodrOme 

136. Shrl Risang Keishing: Will the 
Minister of Transport be pleased to 
state: 

(a) whether it is a fact t:13t special 
scheme to improve and (·xtend the 
Tulihal AerOdrome oat Imph31 has been 
proposed; 

(b) the acreage of land la he rl'-

quisitioned and the amount nf com-
pensation to be paid; and 

(c) the time by which the scheme 
will be completed and the Aerodrome 
will be ready for use? 

The Deputy Minister In the Minis-
try of Trans{JOrt (Shri Ahml'd Molll-
uddin): (a) Yes, Sir. A proposal to 
improve and extend the Tuiih"ilI Aero-
drome Is under examination. 




